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Applications from foreign companies for

seiting up of industrial units

2085. KUMARI SELJA: Will the Minister of COMMERCE AND INDUSTRY
be pleased to state:

{a) the details of applications/proposals received by Government from foreign
companies for establishment of industrial units in India under new economic reforms

and ‘Make in India’ and the proposals sanctioned during the last two years;

{b) the details of amount involved in these proposals for setting up of new

industrial units in various States of the country; and
{c) what are their projected employment potentials?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATIT NIRMALA SITHARAMAN): (a) and (b) No such data
regarding establishment of industrial units in India under new economic reforms
and ‘Make in India’ 1s maintained centrally. However, the details of Foreign Direct
Investment (FDI) applications/proposals, the proposals sanctioned and the amount
involved for the proposals received by Government from f[oreign companies during

the last two years under the approval route sector is indicated below:-

Year No. of Proposals No. of Proposals Amount of
received disposed {in ¥ crore)

2014-15 344 250 44005.85

2015-16 424 285 48902.76

{upto Jan, 2016)

Except few sectors which are under approval route, FDI upto 100% is under
automatic route. The FDI equity inflow data 1s not mamtained State-wise, but RBI
regional office wise. FDI equity inflows recorded for a particular regional office of RBI,
may cover more than one State. Further, a company may report investment transaction
in the State where its head office is situated irrespective of the State in which fund
has been utilized. Hence, in view of this, it is difficult to find the investment made
exclusively for a single State. The details of amount of FDI Equity Inflows from April,
2014 to December, 2015 (RBI’s Regional Office-wise) is given in Statement (See below).

{c) No such data is maintained. However, FDI complements and supplements
domestic mvestment. Domestic companies are benefited through FDI, by way of
enhanced access to supplementary capital and state-of-art-technologies; exposure
to global managerial practices and opportunities of integration into global markets

resulting into increased production, export and employment generation of the country.



Financial year-wise FDI equity inflows from April 2014 to December 2015

Statement

Sl Regional Offices of States Covered 2014-15 2015-16 Total
No. REI Apr-Mar Apr-Dec
FDI FDI FDI
in 1SS mn US$ in 1SS
million million million
1. Hyderabad Andhra Pradesh, Telangana 1,368.72 783.51 2,152.23
2. Guwahati Assam, Arunachal Pradesh, Manipur, Meghalaya, Mizoram, 4.66 6.72 11.38
Nagaland, Tripura
3. Patna Bihar, Jharkhand 11.13 42.68 53.81
4. Ahmedabad Gujarat 1,531.15 1,476.45 3007.60
5. Jammu Jammu and Kashmir 4.06 0.00 4.06
6. Bangalore Karnataka 3.443.89 3.39561 6,839.50
7. Kochi Kerala, Lakshadweep 22999 71.95 301.94
8. Bhopal Madhya Pradesh, Chhattisgarh 100.13 57.09 157.22
9. Mumbai Maharashtra, Dadra and Nagar Haveli, Daman and Diu 6,361.09 5.215.61 11,576.70
10.  Bhubaneshwar Odisha 9.17 5.29 14.45
11, Jaipur Rajasthan 540.93 41.16 582.09
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12.  Chennai Tamil Nadu, Puducherry 3,817.69 4,267.47 8,085.16
13.  Kanpur Uttar Pradesh, Uttarakhand 110.36 66.50 176.86
14.  Kolkata West Bengal, Sikkim, Andaman and Nicobar Islands 238.60 886.62 112521
15.  Chandigarh Chandigarh, Punjab, Haryana, Himachal Pradesh 38.57 23.20 61.77
16. New Delh Delhi, Part of Uttar Pradesh and Haryana 6,874.95 10,645.04 17,519.99
17.  Panaji Goa 34.50 18.19 52.69
18.  Region Not Indicated Region Not Indicated 6,210.91 2.439.38 8,650.28

Grann TotaL 30,930.50 29,442 .45 60,372.95
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